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Hon ble. Ms} ustldé Mndhu Tain
4, - jHon'bie'Ms. Jistice; Muu Pushkam

% ‘ : Hon'ble Mr. Justice. Vmod Kﬁmaiw
£ :
2y ~ 2. Hon'ble the Chicf Justice is ﬁirtger plca_st;ﬁ to:

the course of summer vacation:-
i. The Hon’ble Judges will sit in Division:]
Criminal matters and such other maiters: as'maybesplaccd befo' ¢;them!
dates given above. I{ S

i. Ordiparily. the Hon’bl Judges will sit in Court
such-other days as-they; ay-think fit at 10.30: A:-M*_

» succeeding. day if matter: ixed- for any day are not ﬁmsh

jii, If one of the. Hon'bl Judges is:; d

Hon’ble Judge may sit: anne subjcct to
. the Division Bench-matters. ’

3. The office of the Court willis
Saturday, Sundays and othe hoh

4, A imotion matter normallyr ench:of
discretion of the Judge s1ttmg smgly but will notbe dlSmlSSéd’(Vlde provrso to

' Hngh Court Rules;and: Orders olumc V)

| 5. Limitation.will not, run: durmgt
| cases.

6. All plaints, appeals, petitions or other matters, asl mayire .be: ;
with, can be filed with the Joint ReglstrarlDeputy-Reglstrawon duty between 1'0 00 AM: an
Noon on-all days except Second Saturday, Sundays and other- holldays, ifany: . :

7. Sui Lq - Appeals; Appllcahons or other proceedmgs, which are; to-be fi led on the rc-openmg day may_.:
: also be- msumtedlpreferrcd or made in regular:; coursc bctween 16 00" "M and 4.00° PM ’t‘rom ; :
=l - Tuesday, the- 23" “June;; 2026 to Tuesday, the 30" June; 2026 as- per convenienge: of the partics e
{hough for the, purposc of limitation the Court re-opens only on 01.07.2026. -

o7.c (Tuatcs )
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. i (Arun Bhardwaj)

Yy
R ‘chnstrar Gengral

j (=

PP O SEr S PO PR RSt A L]




BN 17121

bl hmemn at

: [} .\'j..h

b

vt s

i
i

T

T
e Searene | f
ot iy w0

s

t e

o £

Co
1.
2
3.
The §ecretary, Bar Councll of lndla, NerDelhl. ;

| The Secretary, Bar Council of Delhi, New Deihi. E

7. The Secretary, Supreme-Court of India Bar. Assocmtlon, NcmDelhl
Sl The Secretary, Delhi High Court Bar Association; New Delniiss
9 Al Principal District & Sessions Tudges, Delhi.

The Principal District &.Sessions Judge cum Special Judge-(FC Act):(CBI), Rouse Avenue
Courts Complex, Deen-Dayal Upadhyay Marg, ] New Delhi. '
.  The Principal Judge, Family'C Courts’(HQ):. D_warka-Cour& Oomplex, Dwarké",.New Delhi.
12, The Secretary, Delhi Bar; Association, TistHazari}Delhi.z
13. The Secretary, Bar Association, New Delhl Courfs, ot
14, The Secremry, Bar . Association, Karkardooma ourts
15. 'I'he Secretary, Bar Associatich, Rohin Courts,: ‘Rohini “pglh}
16. The Secretary, Bar Association; ‘Dwarka Courts;’ Dwa:ka;N W
17.  The Secretary, Bar Asscciation; Saket, Courts, Saket, Ne\a;]_.‘)el.
8. Registrar-cum-Secretary to"Hon’Ble:the ChiefJustice. -
9,  All Registrars/Officerson ‘SpecialDufy/ Coordingtor
0. All Joint Registrars/Deputy Registrars/ Director: (l'I')
Adcounts/ Assistant Registrar (Library). o ‘*"-i;u
1. Joint Registrar (Registrar General Secretar
2.  Private Secretaries to-all- Hon’ble" udges o
All Admn. Officers (Judicial)’ J:Coit; MastersI,Bran ln chargelleranan.
24, P.A. to Registrar (IT) with" tha req ‘ 58 16 uplond‘the” Notiﬁcatnon on the mtranet and
website of this Court. e
125, ~Copy to be displayed on 1 the Nonce Board
26,  Guard file.

(Blmwnnn Punt)
Joint Reglstmr (Estt.—-I)
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